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the hon. Members. I would like to assure
Prof. Malhotra and other hon. Members that
the issues which they have raised would
receive my most earnest consideration and
that when we discuss the Finance Bill that
will be the stage at which these changes
would be considered.

SHRI S. S. SURJEWALA: What about
urea price?

SHRI YASHWANT SINHA: The urea
price has already been rolled back by SO
percent. If you have a little more patience, I
would like to assure you that we will take
more steps to help the farmers.

DR. BIPLAB DASGUPTA: What about
the decline in the value of rupee?

SHRI YASHWANT SINHA: Sir, so far as
value of rupee is concerned, we had discussed
this issue for about half-an-hour when this
question came up here. If the House wishes to
discuss it, I am prepared. Let me assure the
hon. Members that there is absolutely no
cause for worry. We are taking all possible
steps to see that there is no speculative attack
on the Indian rupee.

AN HON. MEMBER: What about the
housing scheme? (Interruptions).

RECOMMENDATIONS OF THE
BUSINESS ADVISORY COMMITTEE

MR. CHAIRMAN: Mr. Minister, do you
want to say something? (Interruptions).

I have to inform the Members that the
Business Advisory Committee in its meeting
held today, the 11th June, 1998, allotted two
hours and thirty minutes for the Statutory
Resolution seeking disapproval of the
Electricity Regulatory Commission
Ordinance, 1988 and considering and passing
of the Electricity Regulatory Commission
Bill, 1998. Both the things would be
discussed together.
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Now it is 1.50 p.m. I adjourn the House for
one hour on the basis of the watch to my
right, not to my left.

The House then adjourned'for lunch at
fifty minutes past one of the clock.

The House reassembled after lunch at fifty
six minutes past two of the clock,

The Vicc-Chairman (Shri John F.
Fernandes) in the Chair.

SHORT DURATION DISCUSSION

Alarming Deterioration in Power and
Water Supply Situation in the country

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Now we will take up the
Short Duration Discussion. Shri S. B.
Chavan.

SHRI S. B. CHAVAN (Maharashtra): Mr.
Vice-Chairman, Sir, [ am raising this
discussion on a very important topic which is
ultimately going to have a bearing on the
Ninth Five Year Plan proposals. It, was, in
fact, a great shock to us that even the Ninth
Five Year Plan does not seem to have been
even thought of. Some proposals were
prepared by the previous Government but now
the present Government says that the Ninth
Plan is still on the anvil. They have to make
up their minds and see that they are able to
finalise this thing. The whole power sector has
suffered because of the fact that the Eighth
Plan proposals and the Eighth Plan targets
were not achieved at all. The previous target
was 40,000 megawatt which was brought
down to 30,000 megawatt. The actual
achievement according to my information — I
have got the Report of the Standing
Committee on Energy with me, this Report
has come after full consultation with the
Ministry concerned and they say is not more
than 16,000 megawatts.

So even on the revised target that was fixed
for the Eighth Five Year Plan, the Report
clearly says that you have not been able to
achieve even that figure. So, my request will
be, once we consider the Ninth Five Year
Plan proposals as they



307 Short Duration

arc, that will also provide an opportunity if
things arc not according to the schedule. It
might be that at the midterm appraisal of the
Plan we should be in a position to apply some
corrective measures and sec that the targets
which have been revised or kept arc
achievable. If they arc not achievable,
certainly we will be able to correct the same.
The Power Ministry has not been able to
provide adequate funds. It is a very strange
thing that it is a lopsided kind of planning
where they provide for generation of power.
But at the same time, they do not provide
enough for transmission and distribution and
system improvement. If this is not there I do
not know what will happen. Transformer
capacity also should be properly looked into
so that it is a full planning and as soon as
power is generated we should be in a position
to distribute power to all those who arc in the
requirement of the whole thing. I have not
been able to quite understand why the plant
load factor which is one of the sources from
which instead of having a new generating
capacity you can add to the availability of
power.

3.00 P.M.

If you look at page 4 of the Standing
Committee's report, you will find that figures
have been given and they have shown in clear
terms what the plant load factor is and how
much they have been able to achieve. Now,
here they have given the thermal plant load
factor. Northern Region: In 1992-93, it is
62%; in 1993-94 64%; in 1994-95 59.1%; in
1995-96 62%; in 1996 62%. Similarly, they
have given the figures for the Western
Region and the Southern Region. But the
shortfall seems to be both, in the Eastern
Region and in the North Eastern Region. In
the Eastern Region, from 39% they have just
been able to go up to 41.7%. In the North-
Eastern Region it is the lowest. From 24%
they could go up to 27% only. Both in the
Eastern and in the North Eastern sector, it is
really very low. Surprisingly,
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even with this capacity, the Ministry has
stated that on an average there is surplus
power of 1600 MW during the off-peak
period and 1000 MW during the peak period
in the Eastern Region, but because of lack of
transmission capacity they have not been able
to utilise it where the power requirement is
very high and especially in some of these
nearby States where there has been a shortage
in the peak capacity as well as off-peak
capacity. But they have not been able to tell
us why transmission has not been provided
for. That is why you have to look at these
figures. Again, we will also find that both, in
the Central Sector and the State sector there is
great disparity. If you look at page 3 of this
report, you will find the plant load factor. I
will read it. In 1992-93, in the Central sector
it was 62.7% and in the State sector it was
54.1% and the average came to 57.1%. In
1993-94, it was 69.2% in 'he Central Sector
and 56.5% in the State Sector and the average
came to 61%. In 1994-95, it was 69.2% in the
Central Sector and 55% in the State Sector
and the average came to 60%. In 1995-96, it'
was 71% in the Central Sector and 58.1% in
the State Sector. In 1996-97, April-December,
1996, it was 69.7% in the Central Sector and
57.8% in the State sector and the average
came to 62.5%

So, this clearly shows that in spite of
all the efforts that we have been making,
there is hardly any justification to find
out as to why it is that the plant load
factor is not increasing. We have created
a new agency for financing all this
modernisation, renovation, new
transmission lines, etc. They can provide from
that source. But in spite of all these
arrangements that have been made, you have
to explain as to what the justification is for so
much difference even in the Central sector.
We are not happy. It cannot be 71%. The
minimum that you have to achieve will be
75%.

Below 75 per cent is not agreeable. We are
not agreeable to that sort of a figure at all.
Compared to 75 per cent, this



[11 JUNE.

309 Short Duration

figure of 57 and 54 seem to be a ridiculous
igure. Nobody seems to be bothered as to why
we arc not trying to do anything in the matter to
sec that the plant load factor is increased.

The next point on which I would like to say
something is about the shortfall in generation.
I must also bring to the notice of this House
that these are the areas which, need to be
looked into. This is the main infrastructure
which ultimately is going to decide whether
the target of 7 per cent capacity that you arc
talking about can be achieved. You would like
to have a growth rate of 7 to 7.5 per cent in
agriculture, industry, etc., and everybody is
talking about it. With this capacity, I don't
think that you will be able to achieve
anything. Now, I will give you the figures of
the Ninth Plan that is contemplated. On this
basis, if I mistake not, the Committee
observed that the Ministry of Power have
projected a capacity addition of 57,000
megawatts with an estimated expenditure of
Rs. 2,28,000 crores during the Ninth Plan
period. Out of this 57,000 megawatts, what is
being now earmarked for gas-based or
naphtha-based as they call it, electricity
generation is 12,000 megawatts. Mind you in
fact, the highest rate of production is going to
be only in naptha. The Committee observed
that the Committee is also surprised to note
that no other country has opted for naphtha as
fuel for power production. The Committee
further stated that it need hardly stress that
while selecting fuel for power plants, the
interest of the ultimate consumer should be
kept in mind. Ultimately, this is going to cost
more in some of the projects which we have
seen. Enron is going to charge Rs. 4.25 as per
unit cost. They also have the escalation
clause. Then, why are you selecting them? It
is because you arc feeling that these naphtha-
based projects can be completed within about
one-and-a-half years. This is the contingency
plan. This cannot be a base plan for any
country. I can understand that a place
like Mumbai
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where the requirement is very high and those
who arc interested in continuous processing
industry, they arc prepared to pay any amount
provided there is no interruption. For them it
is all right, but for a country of our size, if you
are thinking of making a beginning in the
Ninth Five Year Plan by earmarking 12,000
megawatts for naphtah-bascd electricity
generation — and ultimately this is going to
be part of the grid — then everybody will
have to pay very high. The per-unit cost, in
fact, is going to be beyond the capacity of any
of the consumer. I request the hon. Minister
incharge of Power to seriously consider
whether this can be considered as a base on
which you will have power. With this kind of
capacity — you had almost five years, you
started it in the year 1991—and in 1998 you
arc saying you propose to earmark 12,000
megawatts for naphtha-based power projects.
In fact, for a contingency plan, a very urgent
plan, when you require immediate power, you
go in for naphtha-based power projects. Sir, I
cannot understand the justification for having
this kind of a souice being used. No other
country is using this kind of a source and this
is what they have stated in the report. India is
the only country where everybody seems to be
very keen for projects which are being
brought by some multi-nationals and are
cleared without any justification. There was
such a case and I had raised objections about
giving counter—guarantee by the Central
Government. The World Bank advised us not
to give any counter guarantee. They were in
power for 13 days and on the last day this was
given. On the thirteenth day this counter-
guarantee was given to Enron and me more
project. Whether this is the first or second, I
am not quite sure. On that day the counter-
guarantee was given for reasons best known
to them. This certainly does not augur well for
the production of power during the Ninth Five
Year Plan as a whole. I have no objection if
you try to give them hydro-power, if you try
to give them thermal-power. If it is within a
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reasonable cost, I can understand. Yes, there
is a' shortage of resources and because of this
it is rather difficult to find Rs. 2,28,000 crores
for power projects alone and that is why it
becomes all the more necessary for private
parties to invest their money if they are
prepared. They will certainly be interested
provided we have a clear idea. Do not give in
so easily to these multi-nationals who go in
for naphtha projects. Actually my information
is that with Gulf countries we had a project in
which power was to be produced there or the
gas was to be transported to India and
thereafter we produce power here. Now you
have given up that and you are adopting
shorter course of providing this kind of power
which is ultimately going to be not in the
interest of the country at all. May be, some
people are interested in having power projects
from some other source. I do not think this is
the right thing to do and that is why I am very
much interested in saying that if power is not
available, you can take if from me that the 8%
rate of growth which you are talking is going
to be a imaginary figure. If you could achieve
even half of it, then I would accept that you
have done proper planning. But with this kind
of power in short supply, irrigation facility in
short supply, telecommunications which
everybody knows, it is difficult. If you go to
other countries you will find uninterrupted
communication whether it is monsoon or oft-
monsoon, transmission lines will be there and
you will not come across any kind of
interruption. Here, even if it is one shower,
you can see all the telephones going dead.
Nobody is responsible for the same. This is
the kind of situation in which we are working
and that is why in all the infrastructure pro-
jects what is required is proper planning. If we
have no resources, try to plan in such a
fashion that we should be able to achieve what
we plan for. Otherwise, if you plan to any
size, and you can not achieve the same and
then you keep on explaining for the lapse. I
have gone through another thing which I
would like
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to make a mentien, which is on page 20 of the
same report. This is about electrification of
certain areas which are called Dalit and
Adivasi Family connections, Kutir Jyothi. In
1995-96 you could achieve only 5.11 lakh
against the target of 6.25 lakhs.

All of a sudden, there was an increase in the
norms from Rs. 400 to Rs. 800 per connection
and that too without any kind of meter. If a
meter is required, it costs about Rs. 1000 per
connection. The budgetary allocation as Rs.
25 crores and it was not increased. That is
why the target for 1997 could not be achieved
and against the target of 6.25 lakh the
achievement was only 1,43,741. A number of
power-pumps are there. A number of villages
have been electrified. If there is a shortage of
power, the first victim happens to be the rural
areas. The rural feeders are just switched off.
They go on shouting in the rural areas for
hours together, but electricity is just not
available. That is why in Punjab and other
areas where people are affluent they can
afford diesel pumps because nobody is
prepared to rely on the power supplied by the
Electricity Boards. This is the situation in
which the entire population of the country is.
It is a matter of concern to all of us-because
ultimately Power availability is going to
support both agriculture and rural industry. If
agriculture suffers so badly because of
mismanagement, then I do not know as to who
is coming to their rescue. Even in the Adivasi
areas I find the same situation which is there
in all other areas. I have got figures with me. I
do not wanfto go into all those details. My
only request today would be that we will have
to consider very seriously as to how things
have to be brought on proper lines. I would
like to refer in a very brief manner to the
problem of Delhi. Delhi seems to be a special
case. Nobody seems to be bothered about the
functioning of the Delhi Vidyut Board. They
are in the habit of not paying for coal,
transportation, etc. to the authorities who are
supplying coal etc. to
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them. These authorities are not in a position to
get even a pie out of what they should
possibly get from them. So, this is not only
total inefficiency, but I can say without any
fear of contradiction that there is a racket
going on in Delhi; open theft of power is
going on. You get transmission from just next
door busbar. But, the percentage of losses is
about 40 per cent or even more. So,
transmission and distribution losses are up to
40 per cent. I cannot understand it. I can
understand it if you take the line from a
distance of 80 kms. or 90 kms. In the case of
such a long line, I can understand that there
might be some transmission and distribution
losses. But, in Delhi you are getting power
from Indraprastha and Badarpur which are
next door to Delhi. How do you explain this?
I wanted to know whether the de-rated
capacity has been brought down. Yesterday
even the hon. Minister for Power was not able
to find out as to whether it is the established
capacity or it is the de-rated capacity and
ultimately he had to say that 681 MW was the
de-rated capacity and out of this you could
produce only 260 MW. Sir, 260 out of 680—
what a great achievement really? If this is the
de-rated capacity, then you need not bother
about power generation at all so long as the
Delhi Vidyut Board is in a position to get
electricity from all the sources. After all, you
are in Delhi and you are capable of getting
electricity from all the sources at the cost of
other States. The NTPC is there to give you
and other State Governments are prepared to
give you. I am quite sure that the entire loss is
not going to be of the order of Rs. 6,000
crores but it is going to be much more—
almost Rs. 10,000 crores as has been stated by
the hon. Leader of the Opposition. He said
that Rs. 10,000 crores they owe to all these
different agencies and now you are talking in
terms of giving some kind of a guarantee, |
was told. If it is going to be guarantee, where
from are you going to pay? Are you going to
pay from the Consolidated Fund of India?
What is your source from which you are
going to
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get the money? If you are going to borrow,
why should you borrow? Let the Delhi
Electricity Board borrow. I do not think that
they are in a position to borrow and that is the
reason why it is a very pampered Electricity
Board which can get away with anything. It is
not for the first time that they are asking for
this kind of concessions. They are asking this
for years together. I do not want to charge any
Government because every Central
Government comes under pressure and year
after year they go on pressurising the Central
Government and somehow they succeeded in
getting away with all the indiscipline they
have been indulging in. Sir, I do not expect
much from this weak Government. Unfortu-
nately I have to use the word 'weak'. You are a
minority Government. We could see that if
you do not agree to concessions asked by
State Governments, the Electricity Bill will
not be passed and that is the reason why you
have to agree and accept the amendments
proposed by them. So, political pressures are
being brought and the Central Government is
not in a position to act in a firm manner. One
day or the other you will have to be firm.
Otherwise, if you have to give any special
concessions to Delhi, take it from me, the rest
of the State Governments are bound to ask
you as to why they should not get the same
kind of concessions. At the peak of the heat
that we had in Delhi, everybody was shouting.
Even at peak hours there was no electricity in
a large number of areas. It was chaos in a
large number of areas. No electricity was
available. Power is not available during day
time and during night time and people are
shouting for power and water. We have seen
the conditions under which the citizens of
Delhi, the capital of this big country, suffered.
You can just understand as to what would be
the plight of those poor villagers who cannot
bring any kind of pressure. If they bring any
pressure, immediately their connections are
disconnected. But here is a big Electricity
Board which can get away with all kinds
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of things and nobody seems to enforce any
kind of discipline on them. My request will
be to have some kind of a reasonable amount
of production. The power sector is a must. If
power sector fails, the entire thing will
collapse.

I have no doubt about it and that is the
reason why you will have to seriously apply
your mind to this problem

Now, I will come to the availability of
drinking water. I am quoting from the Rajya
Sabha Unstarred Question No. 871 dated
26.11.1997. These are the figures. I quote,
"All efforts have been made by different State
Governments. A Technology Mission was
specially created in Delhi. The National
Drinking Water Supply Mission and the same
later on became the Rajiv Gandhi National
Drinking Water Mission and sub-missions
which was able to provide drinking water to
different areas." I would like to give you the
figures. I have got figures for different States.
As on 7th December, 1995, the total number
of villages, where drinking water is not
available is 1,40,975. Partially covered
villages are 4,30,377 and fully-covered
villages arc 7,47,347. I must say that is a good
figure. But, I have got figures for various
years also. According to the latest figures, as
on 1.4.96, 'mot connected' or ‘'uncovered'
villages arc still 75,681. But, the figure which
has caused a tremendous amount of difficulty
is of partially-covered villages, which are
3,31,723. Then, after seeing the figures of
1997, 1 would request the hon. Minister to
please let me know how far these figures are
correct. According to these figures, in
Madhya Pradesh they have given water
supply to all villages, not even a single village
has been left out. Likewise, in Maharashtra,
they say, zero, that means all the villages have
been covered; Daman and Diu-zcro;
Lakshadwccp-zero; Pondichcrry-zero, Tamil
Nadu-zero. These arc the figures which you
yourselves had given. These are not my
figures. This is an Unstarred Question and
reply has been given by you. So, these are the
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areas where all villages have been covered
but, still we find that these arc the very areas
from where we arc getting complaints that
water supply is just not available. Of course, I
can understand as to why it is happening. The
reason for the same is that underground water
level has gone very low. It is the source from
which they were getting water. It has just dried
up because great heat has been generated. It is
not only in partially-covered villages, but even
in assured villages also there is not water
supply at all. We have to think of it very
seriously. I do not know what the Government
can possibly do. But ultimately it is going to
be the responsibility of State Governments to
have some kind of legislation in which you
will have to put restrictions on drawing
underground water because water is being
drawn by high intensity electricity pumps. A
large number of irrigation wells arc coming
around. 10HP, 15HP, 25HP pumps are
operating in several areas, and that has caused
scarcity of drinking water. So, you will have
to call a meeting of all State Governments and
try to find out whether there is a possibility of
having a legislation of this nature, where
restriction can be put on drawing water in such
a huge quantity. So that drinking water supply
may not become a problem. My request to you
is that do not go by figures. And then for both
these things, the power and the drinking water,
if you arc going to tell me that what can we
do, we can only advise State Governments.
We cannot do anything. If that is the attitude,
then I would have rather kept quiet and would
not have raised the discussion at all. You have
responsibility when you give" "money to State
Governments, and it will not be out of place to
mention about the powers of Zila Parishad in
Mabharashtra. Kwill take just five minutes and
I have done, Sir. I will make one more point,
that is about the powers of the Zila Parishad in
Maharashtra State. Maharashtra State is the
only State where they have made the Zila
Parishad and the Panchayat Samiti totally
ineffective. A Mavor-in-Council
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here becomes an Executive Officer there. The
ministers arc functioning there in the
metropolitan cities. The period has been
increased to five years. In Zila Parishad and
Panchayat Samiti they were enjoying the
powers for five years, it has been reduced to
one year. So, the first six months they just
while away in welcoming and the next six
months for giving farewell. So, there is hardly
any work that they can possibly do. We have
given statutory powers to these zila parishads
and panchayat samitis and there they have
become so ineffective that they cannot do
anything. You cannot hold them responsible.
Ultimately it is the State Government which
will be responsible for this. Do not give this
reply to wus that ultimately it is the
responsibility of the State Government which
is going to decide, wc are not responsible.
That is the stock reply I have heard from most
of the ministers. My request to all of them is,
kindly do not give that kind of a technical
reply. Try to go deep into the matter and sec
that you arc able to find a solution to the
problem.

RICIEI N REACICICORCUISAIEDE
U HEIGd, UF & UPH dgd
HE@YU 4% UR Aol Jsf I 8 I Bl
3y # 3u® ATIH | WS BT &1d 99
# e @ R @ SR smefid wvAn
el g delgd, BAR QW A 1991 B
ST & ATAR ATHT 5,87,000 T &
3R 519 89 841 TAGUT IS Y HR <l
g SHPT S8l 9P W T 7 B FaTd
2, B9 ®19 3,165,714 AT BT UI § 9T B
AEIGY, 1.4.97 B IS H UH Yo & SIarq
H S SR, A 79T o, SHH gqrAr TAT oA
b a1y 9@ 2,00,554 i TH & R19dT 89
JW TP W YT+ 781 < UTT Bl

HeIgyg, § 59 sy @ arar §
IAF TP fAETS & ATHT 9,784 19 TH &
T8l e N &1 gl Suder gl 8 XE1 8
SR TE 9 BT I8 FAAD F=AT ATAT 2T
2 el W U Sude A8l 8 Va2l
3 BIR <97 H AfTHier faRat vt I8
gl JWw g R e P BRU A
fRaf 9g I 81 AEIEY, H fded B
EIEN g fo
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B Y+ AR G 6 9 F 9 A fer ot
ST AYHR 3R B AYHR A 79 TP PIs
3 P T8l g1 81 g TP Py Bl
39 X H A8 999, 99 P U F ST
I rell 3R fA9ysR o= a1+ | ST
B grelt ARAT '9 AP TS A AIe
T A7 39 faTy f9ET 71

Ag8Igg, IYE Ud  SfaNE
T 21 Wy<h I WY G FeA1 § B
GISTd SUAH HRAT D [IHITe Ak B |
JOTT03N0 PHEAT 8 b 2 AT AN Pl HA-
et & Iy gl o Sy FE 2
S9BT I8 W BET T fF 90 HAS AT
SIRAT & RerR 81 ¥ 8 3} g 7 100
BIS AN DI W U SUAE T8l 8T &l
21 39 efe Q@ 9y® U 69 MR wiHEH
YR ST 9 UH ¥d BT b g9
Jdrg= < g fb 7R 93 4919 uv By T8l
JSTY Y 1 | 2025 I AT & aI-fasrs
AT oI Fbe @t aRfY # o Sre | swfary
§ onud fde &A1 Ared § fb 9Rd
TYPR 39 I° TR 9 A= a1

qgIey, § fded #rar § b o)
UH qid T Q| § HORATIT Bt 91 81
BT § MYBT AT 39 AR MBI BT
aredt § 6 ugd & A1 4 wRa d vySia
P ITAH FIEAT Y| EHR TET T AU B
EERSIIICIER ISKEIIHERIS S
FATE HIA BT SR gl | § 9gT B
ar8al § fb $91 9 I8 89R 99 Yd AN
gl fig T & fFAN TR 99T BT HH
Y% BN UR 319 B89 Al I R B S 2
I T TS B AR F MYBT TH Mh
BT ATSAT §1 ABIGY, QT Pl SMETET Bl
40 TRITrd 919 T Y 3iR D! AEID
Al & fHTR 9971 ganm 81 5 b FMhe &4
AT g9faT v o a1fh Sd B FHRT B
g9 1919 ®Y 9d | 319 PIs MR AT T8
97 §1 3719 d1 U & T 8 b T3 B 8H
ER F PR of 99, T B I F FAR
o STY 3fIR YIS B THRT BT @S g
Y| AN AR 8 AHT 8 Dl Bl

HBIey, § g8 I B8 el g &
g IR YT Y Xgarel B & v, qrEsy
SR el & fIT ot & v v e
BT ATl H A& SITHT SISl &b 50 ATed
915 I9B IGATl & fIT IR ARBIR BT
P19 BT fUT BT B XET & SN AN I&l
9l b HUEU b AT, 9 Bl gRew
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F Y B9 HIAT B H 9y (e s
=real g % gedt gv a1 bad 70.8 wfirerd
AT I 8 SR 29.2 wfwrd | 4H gl
Rl po HaTHR I8 81 % € fF g9 s
AT 1 o A 1,64,50,000 FF HEX &
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et A e AT SR TSR IS T
P AT W AHUd 9 9 U Tl THN
gTad I8 & % B3l daadiy Qo= 9 g9+
%0 HIAS w0 AR P fau
SR ArHOT AT F AT 248.3 BT TUT

J\UE T AR YT A AN
2,55,00,000 g9 HIEY &b ATYT Bl

AEITY, S99 18 AR &I T dP

Wrpa a1 93 § g=arg 377 I8 g v
TIPIR AR T IRBR Bl b I=|/IF F41
JISAT & (SR TR & {7 895 HIS BUAT
SR ITHIOT AT b AT 1575 BRIS BUAT

RGET & UAF W dd T8l o S,
gAY Afeal & 91+t B 519 96 F T MR
BT dAT BE dP A8l of e, A &
gt & IR &1 B9 § a4 HIA1 g
g 59 9ed 9 & gdre wmafiear @
Frgerar s @Ry 9§ wre % ererar
S T8I P gIRT SI9 TP I+ I8! S 9
qd T VIS ASART b gIRT gHRNT
I A8 g9 gHdll I8 [dgT HRAr
Tredl g & g1 o Aares a8 2 fF 94
wfererd o< Wit § S ]8T 81 b g U
BT b 7T 500 <fiex o1 & srazghdr §
AR te A v <7 = ufy a¥ & Srar
Bl B W g g9 gt SR i off Hr
RIad wAIRISS 87 TP A% ST &I TE
BTad & T8l UR <iel Wherd & T+ M SIen
2, UX AMF Mg MR B YH ¥ I8l gog

wrga fear v # geer argar § &
B S SGfP P TaT FHR JBT 37889
2, U UISY UEAT ¥ $Id 3190 Wai 7 &
U7 § 23138 #I R & TN W9 ST FHA
2, ® g U ¥ edd aren ur wWws
9 BI? R SE U b MR b HUR
qy BI, MEH BT AR gD e ufd @
MALAHA BI RT 8 Aol &1 &= Arof
@ gffea | 9005 T oS0 dATS0 3HR
210THOTH0 B S HX of T 1862 BT &
3R e fewh, qrene ok urEv 81 € 282,
BT I8 & TP 15560 Ta oI @RISS &
T 1 WIS Y, § MU &1 ST BT
aredt g f& S Mmal # grad I8 T 6
14415 il @t g@rae § Afrf it 3@ o 7
3R g8 it 99 & a1 NS el 81 S
g, oSl 8 Sl 2, $asl 8 Sl ol

WX U YA TE BT | SHBT FqwRT
B b A7 ARBIR B RI=1 ST 99
SHHT TP I¥T Bl THD! IRATd & G+ |
HABY BT HIH Y& HIAT BN $9F A7
% WIHR DI B A TGS G
FATRI ST TR B =T & 3rege & AT
B HIF BT N 99 AR ATl 899 TH

ISR & AH Md & 76 3T 3R
ST¢ 1 8 G b a8} Y oo, IS
e SHW qw f5 @1 gan o1 udl Fam
% g8 & O & 97l & BRI ol AR
TSt 81 AT # dEar § fb sl & 50
g q1e Wl I 9Y H AT BH FARISS B
el ¥ gih T Idd B H 9RT IRBR A

w997 {6 i1 BIs wER | HBIT AU
AT F I B AP F AT IFDI TH
% AT B AT BH AR B WP a7
1§ F8 FHA g b 50 INHT Bl FHT 4R
g9 U HBIT & eI ¢dh 9 39 URAR & 9
HEH O $1 U IS B GhHAT Bl 374

Mags SR Aredr § fb 94 W B Uh
JISTHT g1 24.40 BRI BI, U WRT AXBIR
P U UH AT 644 T BT 160 HIS B
3R g gl 59 HISIUT A, 39 FARISS
3R 39 e U F SR SR Bl
g @ FPHJ ©§ dl BAR HUR dgA gl

$9 3R &9 $I19 37 $AAY § $75 PR
d gROIR F9ET S =g & arg e
&f, I1e BIC B 8 981 IRATT b Tl Bl
RIB & AT BIs Bl 7I1 AT ATBTY

A H AT § 3MUT ISR U
BT AR| HEGY, I1d dgd AW H BT
qTEdl | ISRATT H 8TeId I8 8 b ARl
A AP P Y TD P FA&U BT AR AT Al
X FBT 24 7T TH € 0.5 HITR I ABR 6.16
e q% S8l url &1 WR A g T2l
Fad qF 6 T & T gea 4 3.1
HIeR ar=it 1 937 371R 30.56 Hex

SYBR BANI 9 SHHT T HHHAT 59
AXBIR - 9191 87 SYFYIEIS IS, IS
[T S8 A BIAT § iy FMaeT BRAl
aEdl § 5 W Id & foag S e
g I9H 75 Ufaerd R o1 B WRBIR
w7 98 q<h? g1 faed ® 5 i @
3al YIPHY EIOd § qAT EER I
TSR H BTl I8 & fb <2 & o uril
BT AN IS8T Uh U< UHl & IR AX I
AYI 5-7 IR A 3rfyd & e & A
I UI B AHRT BT FETH
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B9 9 9TqT ? g9ferg § fdgT w31 arg
fp o8t 9 €, I & S9®! a9y gofy
P 3iGY W A ARV /A Sl S Bl
Il I917 8, IHP g% IRTdT HIF B
AMIWHAT 81 222 e & T4 TP IS &
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4,24,505 fafogs gfie @t smawwsd 2,
BUR UTH UL badl 3,90,335 FHfera=
gire 2 ok 3o e &7 8.5 AT Sl B
FA gAIs T Bl IR W IS H 20655
faforaa gfie & w9 uw 20288 fforas

AT THEET e § AR ufTaH qoreny
BT g ST W TR | wr v g1 62
78} ¥ & 1 gte o) sfiell & o+ ¢ %®
g 3fiR as AR Ry g% 99 s & o
el ®R qRT IXBR 7 sHBT fha- 7y a2
98 $T & 8 b SN & dIRaX 8l 1 1993-
94 § 87.97 T, 1994-95 § 177-97 <,
1995-96 § 237 W@, 1996-97 H 306.75 T
M 1997-98 | 171.52 AW Had s+ Ay
3d9 g3 YW 9w, 99 Ul % 3ruTd
e TS B <1 sAAT § 9IRT WRPIR | IT
BB TG b AT Bl 7 A HH 42y
ot BT TS IHY IAP U B BIS FIRT
ExRUy

WRA ARFHIR 7 I8 HeEl fh 20 ER
I B TG B LT B al 50 GRA<T Y
P STAHEAT BT IS BT, 35 URAT A9 B
T BT B, 5 GRAC TS B 20 TR A
HH P =T BT BT MR 10 U™ A9y
I, 10
o o, vToToSowo 3R UETSIS &F Bl
BT A7 99 98 & 5 9R % 9R arwfRd
B arel &% $ 3R s9R! gRafad fpar s

gfe 371 B 919 HIA © MR IFH W ¥R
S 81 X8 81 § U e HRan ga, g
LEISIREEENE RS- S RIS R E N
F AT HSH, STH WFHR /T AL B
? 9ITERO] & A9 UR IFDI BT B R
RIS SIAT 87 T & YR IR S JTSTTY
gl B9 @l RIfy # 81 8, 89 vatw A
TT IuAL HRIF Bl R A T 5 A AR
@ | AN 9 dgex d o =@y
off, I |I% A g -fa= I9H3 @1 B
771 39T § e FMdgT SR arsan g o
faga & A9d § qrar=g AT g918Y T8 A
Iy fUws S| $& Il A 997l il HY
4, $ IS ST IMROTHOS0 0 & & 9 =1
# SR £ 3T SFF wIer-yfy B qrd FRA
21 39y AR IS $ 3R SR P A H,
Uifidmear SR & 719 § HIS 7 SIS FA
T 9RT ERHR B g @YY @1l UE
A I B AA T WA US| 98 W
JddcHe Fel 8l 141, AlRad @s 8 I
safay # f987 H3 7 § 6 wRT @R
® B A G faga RIS graTs
WA 2 B $ A5 iR aafat anfds
Wepfd @ JI wREGgER & fause grav

ey &R $9 W & IfEX 45 UIHT
STHIT BT 4SS &I, 30 AT gHIST TG
BT IS Bl, 5 GRACT US| B SITGEAT Bl
qe B, 10 UvHe IOy Smawgddr
SrodroTodio, SosTodo iR el TRar &1 &1

qroige I dhNd! Wi § <, 3 19
IS WS 2 Bl FAINE T &, PIe] IHA
groige e 6 I 9T 3R a9 HATAT
B WIHRT fadar <1 437 Us Fded I8 W §
5 71 g9d Woide &1 I Ny 9991 )

AR 10 URFe A GF BT AT ISP
3iTR BIFT A1RYI T9 SMHY &4 B v e
qre| s9feTy § I8 frded %W & g8 9

TSI Vel ura’ 9= S 1973 § 947
o, 98 Il BH T BHH 3T ISP ANPIR Pl &
31 T TF Y A AN =TT I I(THT S

JISTHT ATE 20 QR H $HUR &, 1 20 TR
¥ 50 BOR B A8 oG o &I, STH 75
IRIT WRA A¥HR U1 ¢ 3MR 25 gv¥e o0
WHR T H 9RT OB $ U MR gdhe

R R e B S S e [ e T K B )
IR 719 snafed 81 gs, SAP! faaar <
dl ATTHT ST HUT BT 1000 PRI B AT
TR TR ARBIR BN 2000 HIS dB DI

HR1 g & g4 U™ gu d W yged
A B 91T PHal gl F/IH 1997-98 H SIEf
HIA 1302 BIS BUV T O @RI ureior
STAYRT IR, 59 g¥ SBI 1627 BIIS BIY DI
AW B T AR AHSIRF AR B oA
+8l g1 ¥ gafery fdes &% iR e fAHe
H AU I AT BHRAT AT

HeIgd, § fgd @1 iR f snudn
ST BT HRAT AT HESY, AT GHIY

pfy & fag sax 7 o1 ug, SH@I
D5 IR 8l AU 3R ARG Fama Idx
d e grerd FgRRT B WY MR SfRad
God IPHY § JUA 9 FAE BB, I8
AR SOt & IR # Bl 9R Fol & aN ¥ Bl
AR S9! uh T ot 7 RIad drediT u
®9 @4l BId1 8, 981 bfucd gUTHT BIdl
21300 FelIAR $F @13 gU &b 9 AR HAl
U7 8 9ol & U § AU § B8 qahdl §
& | SR Fid @ A% e g
B, R 3R wyd 421 gy € S9 e |
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& IR 4 gU IudY B T8 "R Sl
a1 B 97 FHr Bl sAAT 50 FIMATS H A
Iy URAS Uide o ol fhy Ty B,
AATAAT F B AHANR TP DI AR ST
g9 B JIAR &, A 9Rd PR 399 $B
Rurad § € iR srfders  &%pl 39 a)8 &1
MATET < 5 89 F9R0 &1 Fe9 B- 96|
3R 3t & HEM- ur+t Y 919 BT B

RfeH ot X T, fas g we g,
91 Y | SHav, A, HE g7

oIt FE A A ATEH g9, T AT BT 3T
g9, T g7 99 gAfy gI IEE B-
YRT IXHR 4 9gd gl &) 8, fAgd &
a7 # N B T R IFT HIF IAd § 99
g8l I gHoclododlo iR did AT WR
I faggd arst @t g@Tan AR S FTET 10
BOR HUS BUY B, IUSP dX H d1d P @
2, PR B TR A IR HY T B
. #arerg 7 @ 71 s9R uiE A HRIS U
P 9 gragrE A g @ d|ed Jerd H
IEA A9 B, Y Uroiged g9H MY MR H
IHfIE AT § b 9 IRPR & AH Sl F1
g7 fear 2, 98 39 R ¥y &Y & ¥
3R AT B B T dl 39 U H 39 AR
T ST 81 AP 379 31 999 AT, 9P
fg 9gd-9gd g=gara|

PROF. (SHRIMATI) BHARATI RAY (West
Bengal): Sir, I rise to discuss a subject, which
sadly needs to be discussed even 50 years after
our independence. A cricial aspect of our
national existence today is the deteriorating
power and water supply situation. One primary
reason for this is the low concern and the low
priority given to it by the present Government.
Three fundamental requirements for human
survival are: food, drinking water and housing.
If we cannot guarantee our citizens even these
basic amenities, we have no right to give long
and tall lectures on globalisation, liberalisation,
democracy and human rights. Ensuring basic
amenities of life is the first component of good
governance. Is it not so for an able and stable
Government?
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Sir, I would like to confine my brief
presentation to the second aspect of today's
discussion i.e. the drinking water. Another
name for water is life. Access to drinking
water, as we know, is absolute requirement
for human survival and also for human life,
because many of our diseases are water-borne.
Looking at the issue from the national point of
view, availability of water has also important
equity and development implications. To give
an example, the contaminated water firstly
affects human productivity. To give you
another example, women have to walk for
miles in villages to fetch drinking water.
Tagore writes: "It is time, let us go and take
water." These daily chores of women
promotes gender ine-quility. None-the-Iess,
as-according to the Government survey, more
than 50 per cent of urban and rural population
do not have access to safe and adequate
drinking water. I also have the statistics before
How are people supposed to live and go and
work and bathe and do their daily things of
life? In East Delhi for two days there was no
water. Even in the posh locality, South
Extension of Delhi, if water is available it is a
mere trickle. A friend of mine who lives in the
suburban city of Delhi told me once that in
their homes water comes from 12 midnight to
2.00 A.M. I asked him, "How did you find it
out?" He told me, "It is too hot, we cannot
sleep. So by chance we stumbled upon this
great discovery." Instances like this are
reported in newspapers every day. The daily
requirement of drinking water for Delhi
people is estimated at 750 million gallons.
Against this, the authorities are supplying
around 600 million gallons. Therefore, there is
a shortfall of 150 million gallons per day and,
yet, the Chief Minister of Delhi reportedly
claims that there was no shortage of water.
How could this be, Sir? I claim and I assert
that this indicates a lack of political will at the
highest level, a refusal to acknowledge the
problem, let alone solve it. People are buying
water at an exorbitant price.
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THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Six minutes for each
Member. There are two Members from your

party.

PROF. (SHRIMATI) BHARATI RAY: I
will take to minutes more. Private tankers are
making very good business. Mineral water
has become a natural thing for the people who
can afford to buy.

The problem of drinking water is linked
with the power crisis which my esteemed
colleague will deal with.

I will mention another point. Please give
me two minutes for that. In my humble view,
this is a vital one. Scarcity is not the only
issue in the context of Delhi power supply.
The drinking water available is a threat to our
health. This is what experts say. This makes
me personally very, very worried—I am
health conscious—because the water mixed
with sewage has made it a very lethal combi-
nation for residents of this capital, no wonder,
with open drains, corroded pipelines and
shallow wells. None other than the AIIMS
report indicates an alarming prevalence of
amoeba, parasite, bacteria and larva in the
drinking water. Interestingly according to the
newspaper report, the Chief Minister has
reiterated in the first week of May that Delhi
water is safe and pollution free. Only a few
days later, more interestingly, the Minis-ter
for Urban Affairs in reply to a Stai-rcd
Question in the Lok Sabha on the 28th May,
1998 stated, I quote: "Certain incidents of
contamination of water have come to the
notice of Delhi Jal Board." Sir, aren't you
afraid? Aren't you scared for your health? I
am certainly scared for myself and for all the
residents of Delhi.

To prepare a comprehensive water policy,
it will take some time. Mr. Minister, while
formulating it, please take not of Midnapore
experiment in West Bengal wherein the Water
Committee has two women representatives.
Today the urgent and immediate need is for
quick action, quick planning. What
contingency plan
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does the Government have to offer us? Sir, 1
repeat it is a question of priority. The priority
is not for construction of places of worship in
debatable areas, not even building up nuclear
power. It is to ensure that all citizens live a
life with at least the barest minimum
amenities. The cry is for good governance. I
call upon the Government to come out with
their contingency plan to give, to guarantee all
citizens, if nothing else, at least safe and
adequate drinking water. Thank you.

THE VICE-CHAIRMAN (SHRI JOHN F.
FERNANDES): Mr. N.K.P. Salve, you have
just five minutes.

SHRI N.K.P. SALVE (Mabharashtra): Sir,
adequate and stable, I know you are
responding. He is my successor and we had
only two more Ministers in between in two
years. I am conversant
with the problem, but I also know...................
stable power is the very foundation of
allround development of any country, much
so, of a developing country. Therefore, when I
look at the problems of the power sector,
extremely serious and dangerous problems, I
look at them objectively, completely beyond
party predilection and affiliation. What is the
main problem of the power sector? Seventy
per cent of the power sector is in the State
Electricity Boards and the State Electricity
Boards have been so terribly ravaged
financially, administratively and physically by
the continuous tinkering and the oppressive
intervention of the State Governments. Sir,
because of the constraint of time, I will not go
extensively into figures. But look at the losses
of the State Electricity Boards in the
preceding three years. During 1996-97, the
loss was Rs. 9,453 crores, during 1997-98, the
loss was 10345 crores and during 1998-99,
the loss is going to be Rs. 11,378 crores. Year
after year, they are losing thousands of crores
of rupees. Do we ever expect them to remain
in good state of health, financially or
otherwise? Do we ever expect them to deliver
the goods to give us adequate power, to give
us suitable
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power? Sir, my esteemed colleague, Shri S.B.
Chavan, has rightly pointed out that the plant
load factot is very poor. The transmission and
distribution facilities have been neglected for
so long. The State Electricity Boards in 1997-
98 had a plant load factor of 64.4 per cent and
the Central sector had a plant load factor of
70.2 per cent. The NTPC is doing fairly well. I
do not know why they are not reaching 70 per
cent. But in the eastern region, the plant load
factor is 41.9 per cent and in the North-
Eastern region, it is 21.7 per cent. The
southern region is doing well and the plant
load factor is 76.6 per cent. Sir, I want to point
out ot this House that unless the State
Electricity Boards are prevented fairly from
tinkering with the working of the State Elec-
tricity Boards, we will never be able to see the
end of the problem in which the entire
electricity sector is besieged. Seventy per cent
of it, as I pointed out, is in the State sector.
Secondly, there is the Electricity Regulatory
Commission Bill which has been passed by
Lok Sabha and it is going to come here. I do
not want to deal with it in detail. There was
not much in that Bill excepting that the
Regulatory Commission in the States should
be constituted. They have no power to go into
generation, transmission or distribution losses.
The transmission and distribution loss in the
country as a whole is about 17 to 18 per cent.
It should not have been more than 6 to 7 per
cent. It has been going on for some time. That
means things are drastically wrong at that end.
But as it is, there was nothing in the Bill. The
Commission at the State level had no
jurisdictional authority to tinker so far as the
generation, distribution or transmission were
concerned. But I saw a glimmer of hope of
some losses being minimised. Firstly, it was
contemplated that every State will have a
Regulatory Commission, with an amendment,
that has been deleted. It is the option of the
State to have a Board or not to have a Reg-
ulatory Board. Secondly, there was a very
important provision in section 29, which I
thought was the first step towards
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minimising the losses of the State Electricity
Boards. But' that has been deleted. The real
thing is not to succumb to their partners in the
alliance. I know their difficulties. I know the
difficulties of this Government. Their partners
and alliances are working overtime to see that
the Government licks the dust. The political
instability is anathema to any sector in the
infrastructure, including power sector. But
within that atleast, would you not have
prevailed upon them and explained to them
that the State Electricity Boards need to be
streamlined? The need to be made financially
viable. Unless that is done, the power
problem will remain as it is. One provision
that was there to minimise the losses, even
that has been deleted. Sir, I leave it at that.

4.00 p.m.

I come to Delhi. Delhi has transmission and
distribution losses. As pointed out by my
esteemed colleague, Shri Chavan, the busbar
is at an arm's length. If they ar genuine losses,
it should be zero, but one can give a margin of
one per cent or two per cent. It is 49 per cent!
Is it a joke, Sir? Are we running an organisa-
tion to make it viable? Or, are we running it to
send it to the dumps? What are you going to
do with it? Is it not high time that you set up a
Board under the Electricity Act in Delhi and
think of privatising transmission and
distribution? In Delhi, there are 220 sub-
stations. In a transparent manner, by
tendering, you can give it to four or five
people, and give the people who come and
take up this private distribution, police protec-
tion. Tomorrow, you will see, not the day
after, improvement in the power. There is
adequate power available so far as Delhi is
concerned. But whatever be the power, SO
per cent is going to be used for thievery, for
stealing away. Then, those who pay for it will
suffer, arid will continue to suffer. May I
know what prevents him now from privatising
transmission and distribution of power in
Delhi?
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SHRI SANATAN BISI (Orissa): Sir, today
we are discussing a very, very vital issue. As
far as the nation is concerned, and so far as
the State of Orissa is concerned, there was a
heat wave. Whatever be the death toll at the
national level, as far as Orissa is concerned, it
was about 1,300. Every day, a large number
of persons were admitted in hospitals and
public health centres, but they could not get
any relief because there was actue shortage of
water in the State of Orissa. As far as the
drought-prone areas are concerned, as far as
the poverty is concerned and as far as the
shortage of drinking water is concerned, the
State of Orissa is very popular, and you know
it.

According to a recent report, in the State of
Orissa, there are 1.65 lakh tubewells, and out
of those tubewells, 40,000 tubewells are
defunct, and in 10,000 tubewells the water is
salty, and it cannot be consumed. Out of
74,000 villages, in 8,000 villages there is not
a single tubewell! The Orissa Government
had demanded an amount of Rs. 4,500 crores
from the Centre for setting up tubewells in
those 8,000 villages, but it was not coming.

The other point is regarding drinking water
problem. So far as the drinking water
problem is concerned, I would like to submit
that two Central schemes are being
implemented, namely, Accelerated Rural
Water Supply Programme and Accelerated
Urban Water Supply Programme. Sir, as per
the Annual Report of the Ministry of Rural
Development for 1996-97, the priorities have
been identified. It is stated in the Report:—

"The following priorities have been
adopted for coverage of habitations for
implementation of Rural Water Supply
Programme, as identified in the Survey of
1991—1994:—

(i) to cover 'not covered' (NC)
habitations;

(ii) to fully cover partially covered
habitations getting less than 10 lpcd;
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(iii) to cover all llbitations having
water supply problems;

(iv) to supply water to all habitations
with per capita supply of less than 40
Ipcd @ 40 Ipcd; and

(v) to provide safe drinking water
facility in every rural primary school.

So far as the State of Orissa is concerned,

the priorities have been identified from 1991
to 1994. Till now, all these things are not
implemented, as a result of which the State of
Orissa is suffering a lot and the people are
suffering a lot in these hot days. So, as far as
the State of Orissa is concerned, the first
priority should be to release the amount
demanded by the State Government several
years ago. At the same time, the need of the
hour is to better target the national schemes
for providing drinking water to the vulnerable
sections of the society. As far as the State of
Orissa is concerned, unless this amount is
released immediately, there will be acute
drinking water problem in the near future.
Therefor, I demand that the amount should be
released immediately by the Government so
that the drinking-water problem of the people
can be solved.
2 AT QGHR qd ( YOIRIA):
IUFATS ege S, Qe @ gHwn, e
B FHE AN 99 b GHT THR wY A
@3l g olR Sfe ot awrad Sff, wred
S BE1, 39 FHWI BT AT AR H
ot RIT & ofiel U IoHT T8l ged
M arel T gWKR fy 9gd @)@ B
HBIGY, ATS YOI H, ISATT H 3R 390
F B Mg H [Tl b1 |ard, g Bl
Fqaret, W & 9T BT daTd FHRAT A
G AT 2| 319 BH DI FHAUIT ¢&1 &
3R B9 I GG $HH gl ? dvley, H
R 4 98d ard T80 FgW, dfbT 59
JHT B AT $H HPped, 39 & AT
el $ HUR ISHR 91 BRI Sl IET gl
fUoell IeRI 7 99 & arl fay $v &M
€ fhar g, T/ A% HBA1 78] g1 B 454
$T B3N g1 B WA dP Ul SR STl
ugar & T wars gan ©, U o faw wan
g, IfeT aq=
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g8 B 98 &1 59 B! I8 oA &2 I8 84 go 1l o

[Sugweg (=it waraq [(Ify) drer=i= gu]

H Hr AEW 5 9T B gH g€ T4 gRAST
AT AP GAF PIT A 4l & 59 4 fF 7oR1d & 8-9
fret @t i & o v FHET 89 8 9 ¥ iR
fearai @ W A frd WP 81 W uew @ g9
Aol fra 9o g, Toven & feaE & o fAa
qHAT &, T80 P Al BT TF 6 G B GHRT A T
B Fo 7 3§98 o Ao fra g, g, dfeT
JE P ATl 9 GIF PIT | Al TS 51 ABIGY, H
I9 ¥ feeca § & o argan, AfFT FEH S F
IR A B TS WG AP 87 [ WY H ISHR 34
BT BIS TS AT Fared af §9 939 & A B
BIB! A4 81 GHaT 5| HEISY, § o0 A a1 § Al
giex 9X B W Fw@rgd S J WEl aid FE fF
IR ST SR YORIT A1 T8 UR ¥ AR FE
P AIBIRI F 95 O A1 g1 37 gAN AR w|redt
gar X A IOC  sTAYHT WuwE, AT iR
T03MR0STGoYA0YI0 & 3fq7a waerd & fF 50
frerd IST WYHIR MY 50 ARIAT F75 WYX I
IuFATE S, 39 A b AT 9gT P U«
fear war 7, afpT anft s rsu 9 A fRi® 284S,
1998 BT & Y TH AT & S A qarar 747 & &
MR FHS wWTH B W@ Sodhodo & sfadta T fam
T B1 79 H gsl wEAT Areal g P Slosiodo A
ITE STAYHT WUH A 9 & FAINT [T B U
faar 3 ® &R o | YfrewT g sy g |98
7, afea Rwraa & dur fkan wan 8, sRarom & O
e 1@ § SR SW-FR B 4w k@ T g
HARITY, OIRTT B AR A5 & 4 e, g8 @
e q1d g1 AfeT 3R | faIr wAr? Siv, e g
e, &% @rell | far o ' ¥ AT SN AL H
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A1 ISR @I, 9 A § @ § 981 SR WS $
7 Rt & qft wg § DY B wH B AHRAT B
qHITT ' SmeI| oenw o ' fRyfy g€
T B 1% T W 1 39 ugd 98 WgET
amar, Rraw 98t Isel @ 99w @S 8 78 g,
AX T A, 81 H IBA g, 15 AW BT ST
Ut TS 98 YRT SATHT S A AT B AT T
qE T TR A SITST AT A T § ATSFAIT H,
I8 § anfsRigel ®waa g, aft g s a1
el & I AT B Y IR A SITRT AN 7Y
Y Bl AR g8 gT MY 7, AT F @ sws
v 81 98t fasrelt & 7, W g 7E Tf Rafa F
g8 oI XA 71 I8 AR a8 @t g1 gifae #
FE Y8l § [ Wl 4 $UR SoHT, H AIP! AY
JSHY W WHERT TR ArIAl s8I AR aW I®
AR, Aot iR g @Y, g 8 urgdt guH
qHET TH WYT g1 AN I8 GHR A HIT H
gl Bl IR} WTd B A1 H §SHY TA BT
B, RIF®T rars o AT ¥l IR WY AABY
BH BIF AT IV Al g3 a1 € {6 59 G
BT FHLTT B SN AT AR Jo=ra §
99 & gt @ g9 9 g 8 7, 399 S9d!
A T HAM 39F T 89 WY § B WY
I P 39F fIU 89 Wy # J93Y 49,
W 9T B AHAT B

wEIgy, faorelt o1 ff Rufy 9t 21 =i
ool a1al el @t a1d ®RA 8, AfpT mMa & @
<HY A Tt e & 78 21 ggt R ag g @
Tt ®el ¥ fFam {9 s & Iwd 74w B
B gofeefrdt a1 @ Rufy a8 & fo sqar o
v o 9 Tar 8, 9t 9IS =i § 81 S9at
g8 21 | AT WA AT § HyAT ATEM B
BT T, U+ IBT W O e sAfFe i a1 B
B EfsaT, 19T IE W o W goAfeed a1
BT PIIAT AT B, I8 ISP wATIT AHferT T8
BRI A AR AH DIy $ I778 g A B
Sarde |EfdT HIF & fAv 9% 98 @1 nuw
@A T fr R # engw gwx QR #§ o
gofdeRidt 9IS & i a7, S9er Rafy 3=

TAG wadd IEd © fSRg"gwd A, sHe q@
Y| FRIBTH I MHH § TS 814 3N A 7 B4
5 2 <1 Sofodo F g g8 IR B @ A, AL
T ar A < <1 efiR g8t ot T feIn s 99w | g e
P FHRT THI 8 &1 B 3N XL B

AqBIEY, § w1 asdl § f e A9de
BIAT AIRY| ST EHIRT Y8 AHGT BT ST T 81 SN

g, § gara g, & &1 @ a8 B S ST s
g, 39 998 9 gofeefidt a1 &1 o1 ) s
g8 T8 W1 IE Sarde wHfaT N g wWie,
ST a¥d gy Luq ¥ g8, g @fEul e
a9 ffIY $o ATd HF 8 TAr, A B TAT @A
98 919 A B9 WHY GHJ ¥, oAfpT gInIRIR
FATferfe &1 AT H AT B, YRR AT ® HIIA
P ATE| TE S
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Sarde qEfer 98 ®R9 Id, SHD! 998 |
gHe graR wIF W GYE B &, IS T8l g
21 9% SR A ISR o uh 9L 9uwn ¥
T § @S & ol g1 A agq ® 5 9l
T H SoHY IE Ol TP g8 FHRT ;A H
AHEA 7, faorelt @1 3% urht &, 3BT FHIE
33 | TS $9 99 H 99 39 UX 991 81 38! ©
qlooew 9§ oty geld onudll § 39 ddy A
AT HA AElGd W Arg fF 59 AW 9
TS ATl Pl IGHI 8 FW P AT BT
U TR BT & MPTol| $HHT J31 Y7 fawarq
gl

IUHHTEIS  HEIGY, MUY G ares
& fag ot 9w fRwn, 9% fag 9ga aga
IS |

Iuguies (o @ Afe): s s
T gred| I1Ed Sfl, YT g ATe &7 gy
gl

2 $9 &< I1ed (IR UQ¥): I
2, SUFHTETe HEIeY| § AMUP AT BT A=
BHHI

AEAT IS oY, <9 H faoren
3R U & FdbT & R H AT I8 YT WA
ffra &, &9 @ faf=rd & ok § gwgan g
fop fasTelt arer €30 iR i+t aret =0 o fufwra
Sl

Afed gz e sarf) 7 el & A&
2, oT9d §uRT Al g feeed # 7, 9991 uR
% YT arell Bt ¥ 3MR 39 <9 ¥ Wl UA-©
TG TGl § o7 I8d 8, T I8 STH! 9T B
39 HY AHT AT 81 TAT € ITAL JSIA H, Tg
H oS & FATEAR 9 § 9 Ug I g, & 9aIe,
dqrell | 9Tl uig $9q ufay fremyd 9@ 8 2
g8 WhHd A W gfg 81 W8 SR e
STFE] Y i€l B TS 71 Ter urel e vE1 8
AR uiw vyy fraw % ' B AR,
gRads, S gl IR USY B UH BFE
2, 3R fAfgr uds, 98 uv 20 $UY aret
91t 9% BT 8 SR fISiell &1 a1l $© H81 8l
EHE]

=g} SUgYIege oft, fIoen ik
9 BT Uh gEN 9§ TSN 9dY §- g 9
fyorel g9t 8 &R fasren | it freadr g
3R 39 T BT SN 39 < § A & T3 B
AH gus d s9b 7 IR A R 8
FHd &1 IIBIR PI AYRATE! 81 bl &, Frad
H gIBT HH A8 B AHA § S ARBR B
8 FT I8 g, O WPHN $HY U & T,
Rl A=Y 9918 ¥ fQAoredt ofiv urfie farg,
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I IISAA18Y 4R B QNI €3 sTor-uRh 9
T 81 fBar| smer fSsre @t Ay ArSrArY
dfa U<l gs 21 AT 9Ey uig fEd ©,
gafay § 9 Aol &1 quia 98 AT
aEdl gl STR S B Al B ArSrA
afRd gt €, e 9% 9 fUwell WXeR A
o €1, T 39 ERPR | Bis 39 W A
frar 81 §9 UH FHTAR 99 § 96 UGl © b
S EHR AT g "3, S sred ey
qroryAdt St €, S9% g% & v ud Aren
THHR & TS &, U1 981 I€ 9B © AT TAd &
3R 39 wHER ¥ ¥ % uard w30 St & &=
Jd@T F H IR IR BYY DI TP o1 A1
P S & 7 iR g8 WX el & ar
JETABY, TIABMHR geABR T AMY S|
# 98 SIr9er 5 ug gHrER 9E ® a1 A8
TR T FHIAR 9E ¥ 1 § wef v%w &
agT HA Sl B QR AW B YD € F G
ey, $ad TP & &7 BT T8 g1 ARy
7Y, Uod WRaRI 7 39 At &t
Seal-Siedl w9t e &, el @5 99 €,
SHfT # S99 HEW 6 9 37 wR ddRar 4
faR #Y 3R 37! A58 T A A BRY
2, wrgar, sl & @ gar fga @50
# [RSTT FARHTAT BT 11 57, 1998 BT
“IIURT ST3=” § TP 9719 © f el &
fasrel @) 9gd wIH? A g I 7 SR
ITI 5 9gd & IR g § afeT gz 0
e ® 6 & 39 IA-d A A8 B AP |
AT H3A SN, MY 3 i -}0d A8, HEAL
H g BY < I B 37T B Riifh [{sren At
P B 39 < F [Tl & ST 1A SUHITHT
g STPT fasTell 8 fe X2 Bl 31T SR U Y
H W, ST T b IR H Uh FHAR BT &
& 30 S T a8l 319y fAgd dAa=r< 3
ayg PR AT Srem Yoo TITHE | HET H
S oAt | RIS o 8 € B9 39 Bl A9
TS HY I8 €1 98 |1 dAB 82 o9
TP 39 IR PO ST 78! fby wrvy, e
BT ART BT BT 781 TG, AT & Agfad
YA BT BT TSI ST IH dP A8l ATAT
H fasrell I3 § SUHTHIS B 78 e gre

qaR , ISt arst @1 gga
g IHY B AR IAX U BT ATl 91
THeH Ahe gl B A 7, e fSurdHe 8l
T 8 IR g8 BT [Egd {Gur &1 S 9T
2, 98 Rers w49 8, Rergs ofifax B
AR Y& H3! g9 &1 ¢



335 Short Duration

MR ST Frgfih &3 & o9 o faga 9
P RTTIS IIIHT & ST 9918 9 R SR I
¥ AT JAAAT T| SUWHLY HEIGT, H JNUDT
SIS AHY T o AeA g1 H FIA 3-4 FIT
AP HFH § B $ AT G ATEA gl
9EA GATd IE © 6 ar &R fAseh 3 5 dfea
ATAT 2, STP! MY TNHIR HY| IO UIY BI
o B SR ISl FF 987 W ASTAC AT 9
B ITDT JAAT-SAT g7 F forg a8t G99y T8 B
A1 9T & 5 a7 I= WHR B AR R ™
@ ARl B WHR HYI

Aq8IEY, 9§ 9% onu faga drsf #
A gRATT T8 HA, 9 9P U P A
3! fasiel T8 fra I& M ISR &1 g1 STred
ft 91 g I% M wEIey, 9% Afaw a5 97 §
& ASY @ [l ARBIRT 7 9973 AR = Nuq
W 9IS ST ASARE B U & BRI AR
AR 94, S {oe QuT & dHad S99
AR & SR o fawr & oft G99, 99 A
q 9 A TS fFAT S ot TIWH S S
g, AL 95 A8 WA &, U B Ahe B Sdl
g, B gF AT T HA O A7 TP A9 A7 8
o feeeh # o @ @ g9 fdfaa a1 fRa
g #3) Sft & s AN ? {6 o fefad s @
AFABIY ST arell 98 § | B 3T ST B YA
T gAY MY MR IF R 37T BT W s
AT M A yHIE HY W gAfAT § adHT
PR A [ FRaAT § & a9 wrga § gdqra
WIFHIR | AT HIAT § fF My wrgT § Fengd
HRYI AT ARBH R FHAN AT HIAT 7,
S9ar & iy sy SdaxeRia 98 fywrar g,
39¢ fag H1gT 4 wfewd sy @ife R
AMITHAT Y A1 39 ST ff frar o1 9|

AR, MU g qiaq & A7 99y
fear , 4 59F fAv omusdr g8F 4 W< gl H
=g 5 2w A RS ol 9 3 o 94 F9R0
2, 3P B BT BIAY AT YATH HY| dA@TId
St g8t 93 gU €1 $RIT SN $8l, 98 HEBI H
AU T GH B AT ATEA G AT A 600 WA
98 IEWETE SN 7 I qHe o -

XfeHa wAr IRy, @ 91 b1 g
I Y T HIAX, A ATF A

HEITY, 600 AT U8 S84 I8 WA forar o fp
I H 9T BT AHT MM qrer 71 g9y
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BT S B WO B Y A WRHR A afid
F&EW & [{oer w430, oa #3 &iR awerR
ofirar 9 59 RQvg § 919 R 39 9 &1
W RIfp <2 BT A1 AT TS W AT TP o]
I @ IMUBT WG B A S I F g

THE VICE-CHAIRMAN (SHRI

SANATAN  BISI)  Shri
Ramachandra Ready,
anroi 7 fro Hiftr i

Solipeto

SHRI SOLIPETA RAMACHANDRA
REDDY (Andhra Pradesh): Thank you very
much, Mr. Vice-Chairman, Sir. I will
definitely try to finish even before seven
minutes. I am very happy that these problems,
the power problem and the drinking water
problem, are under discussion here and are
above politics. All voices are one. There are
no difference of opinion. As far as power is
concerned, we could not imagine the
requirements of the future. In that way, we
have failed and as far as drinking water is
concerned, we have spent a lot of money on
drinking water but even today it is shameful
to one and all of us. Even today some
habitants, ladies have to go half a kilometre
or a kilometre to get a pot of water. It is a
very unfortunate thing. As far as this problem
is concerned, it is not the problem of any one
State or of Delhi. My State, Andhra Pradesh,
is also facing acute shortage of power. Sir,
our Chief Minister, seeing the intensity of the
problem himself, has taken over the portfolio
and I think some of you know very well that
every morning at 6 o' clock he goes through
the report on a computer, from all the
divisions, from all the districts and sees which
areas have got power, which areas did not get
power, where the problem is, how to solve it.
He himself is personally monitoring this
issue. Everyday in the morning he discusses
with the Electricity Board people and tries his
level best to solve the problem.
Unfortunately, we do not have the generation
of power which we need. It is not sufficient.
Therefore, even after many attempts of our
Chief Minister we are unable to satisfy the
cultivators on
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the one side and the industrialists are domestic
users on the other. So far a agriculture is
concerned, our Government is taking every
care to see to it that the agriculturists do not
suffer. Our Chief Minister is trying his level
best to supply power at least for nine hours to
every agriculturist. By utilising the machinery
of the State Electricity Board, he is also trying
his level best to minimise thefts as far as
possible. But still we are unable to meet the
power requirements of our State.

Sir, we have some issues which are
pending for long with the Central Gover-
ment. Please permit me to utilise this
opportunity to highlight those issues. I don't
want to criticise anybody. But I do want to
request the Central Government, and
particularly the hon. Power Minister, to look
into these issues and solve our problems.
These are very genuine issues, Sir.

Our Government has been demanding fuel-
linkage. Just for want of fuel-linkage, we
have been unable to generate 1067 MW of
power. We have been requesting the Central
Government for more than a year now. If this
fuel-linkage had been given by the Central
Government, we would have generated power
and most of our problems would have been
solved. In two cases, Magarjuna Construction
Co. Ltd. with a cpacity of 227 MW and Ispat
Power limited with a capacity of 468 MW,
PPA was signed on 31.3.1997. It is more than
a year now. Apart from these two, there are
two other projects, the 200 MW barge-
mounted power station by M/s Oakwell
Engineering and 172 MW  capacity
Vijjeswaram Stage-2 project. All these four
project come to 1067 MW. I request the hon.
Minister of Power to kindly arrange fuel-
linkage at the earliest possible opportunity
and solve this problem of our State.

Then, we require additional naphtha
allocation for Godavari Gas-based Power
Project at Kakinada. It needs 90,000 MT of
naphtha, whereas only 30,000 is being
released. We have been consistently re-
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questing for allotment of 60,000 MT of
naphtha, but we haven't been able to get it. I
request the hon. Minister to kindly allot this
60,000 MT of naphtha immediately.

Sir, all of us are aware that we have got
this cyclone. Andhra generally gets storms,
floods and cyclones. A big cyclone came a
year ago and many installations were
completely damaged. Our Government had
requested for additional financial support of
Rs. 150 crores for carrying out repairs and for
restoring the damaged installations—through
the A.P. State Electricity Board. We have
been pursuing this matter. And we have been
requesting the Central Government to
sanction Rs. 150 crores either from the Power
Finance Corporation or Rural Electrification
Corporation. I request the hon. Minister to
kindly get this amount sanctioned.

So far as electricity is concerned, Sir, if the
hon. Minister of power is kind enough to
solve the problems, which I have mentioned
just now, we will be in a better position to
meet the requirements of our farmers and
others.

So far as the problem of drinking water
is concerned, there is acute shortage of
drinking water in our State. The original
allocation under ARWS

is
Rs. 79.64 -crores. The State Government has
requested the Central Government to raise an
additional grant of Rs. 50.36 crores. This has
been pending for a long time. I request that
this amount should be released immediately
under ARWS.

Sir, during 1997-98 the Government of
India cleared three drinking water pilot
projects for Nandigama, Medak and
Tamballapalli. The estimated cost of these
projects is Rs. 31.4 crores. The Government
of India has sanctioned the amount but it has
not yet been released. I request that this
amount may kindly be released immediately
so that the problem of drinking water in these
areas could be solved.
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Sir, the most important of all is that in
Andhra Pradesh there are 12,068 fluoride
affected habitations and 8,519 brakish-water
affected habitations. During the 8th Plan,
projects were approved to provide safe
drinking water to 9,383 habitations. Still there
are 11,204 habitations which are to be
provided with safe drinking water. Sir, the
unfortunate thing is that the funding pattern
under the submission projects has been
changed. Previously, the Central Government
used to give 75 per cent and the State
Governments were supposed to spend 25 per
cent, But, recently, they have changed it to
50:50. As a result of this, Andhra Pradesh,
Gujarat and Rajasthan will not be able to
provide safe drinking water to the people.
Therefore 1 appeal, through you Sir, to the
Government to review this decision and
restore the previous arrangements of 75:25.
Thank you very much, Sir.

SHRI JOHN F. FERNANDES (Goa): Mr.
Vice-Chairman, Sir, I will be very brief
because I know the time at my disposal. Sir, it
is very appropriate that this House has
commenced a discussion on power and water
because both are inter-linked. Unless you
have power, you cannot lift-up water for
supply to the township or to the villages. Sir,
we have seen the crisis even hitting the
Parliament. This morning, we have the crisis
of time. The watches in this House were not
synchronising. That is one of the problems
this national Capital is facing—the power
crisis. Sir, my colleague, Sir Chavanji has
already spoken in detail in this regard. I have
also raised the issue of naphtha-based power
plants in the country. Sir, the total capacity
projection for the Ninth Five Year Plan is
92,000 megawatts and we have an installed
capacity of 80,000 megawatts. At the
moment, we have about 56,000 megawatts
and the requirement we can fulfil during the
terminal period of the

Ninth Five Year Plan will be 65,000
megawatts. I don't think we will achieve that
target because something has gone wrong in
the planning. I don't think the
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Planning Commission is very alive to this
crisis because everytime they hit the target.
The money is made available by the
Government. I don't know why they are not
able to achieve the target. I won't suggest
here that there is a sabotage because often we
see that there is a shortfall so that we can help
and support the private sector, the
multinationals and the foreign companies to
come in this country.

Sir, yesterday the Minister mentioned that
there are about 67 private naphtha-based
power plants in the pipeline. The toal
investment the Government will bear for these
plants is to the tune of 1800 million dollars. I
want to ask of the Minister these power plants
are basically a stop-gap arrangement to fulfil
the demand, the temporary demand gap of
12,000 megawatts which we have. They are
not going to create any infrastructure in the
country, but they are basically fly-by-night
operators because they will just install a small
genset, | mean you have a turbine from a
plane, you put it in garage, you feed in fuel.
As already mentioned, no other country
throughout the world supports or encourages
such units. Sir, I want to know from the hon.
Minister, because I have got assurances in the
past from other Governments'—now, naphtha
is imported in this country and it is subsidised
for two industries, petroleum and fertilizers—
whether the Government will provide these
private operators the subsidised naphtha or
they will have to buy it in the international
market, pay the due taxes here in the country
which come to about 45 per cent, 25 per cent
is Customs and 20 per cent is Excise. I want to
know whether the Government will give them
protection and whether the Government will
use the foreign exchange, this 1800 million
dollars, from its coffers or it will make those
private companies, most of them are
multinationals, they have their foreign
exchange. I want to know whether this drain
on the foreign exchange will be on the
Government or on the private companies.
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Secondly, we have seen the power
generated from coal. The coal in our country
is very poor because residue in coal is about
40 per cent.. Our coal is a drift coal and the
content of fly ash i$ very high. And wherever
you have fly ash, there is a factor of radiation
and we don't have any planning system in our
country.

Whenever we take coal from coal fields,
we transport it by either rail or trucks miles
away. As a result, the cost of power increases
because you are using transport for coal. I
would like to suggest to the hon. Minister that
they can transmit power from the mining field
itself and the cavity so created after mining
the coal, they should fill it with fly-ash. That
will solve the problem of radiation and fly-
ash. I think, transmitting power by wire will
be much cheaper than transporting coal by
railways or by road transport. I would like the
hon. Minister to inform me whether there is
any study conducted by any institution in the
country as to what would be the financial
implication of it and which one would be
cheaper, viable and environment—friendly.
Now the Minister spoke about pilferage,
pilferage up to 49%. We do not know
whether pilferage is a technical term. Power
can leak, there can be earthing. You cannot
connect pilferage with theft. Theft is away
from pilferage. I would like to know from the
hon. Minister whether he will have a CBI cell
within the power grids. We had a number of
scams in banks and the Government has
rightly started a CBI cell in banks to check
the scams. In his self-confessed statement the
Minister said that there is theft and we agree
with the Minister. You have to do something
about it when there is a theft of power from
40% to 50%. I do not think it will be possible
without the connivance of the officials.
Yesterday while discussing, we were told that
last year the Government was planning to get
power from a neighbouring country, Pakistan.
Yesterday, my colleague, Mr. C. M. Ibrahim
did mention to the hon. Minister that a Gulf
country, the UAF
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was supposed to give us power by submarine
Cables and I think, it will be much cheaper.
There is no investment from the Government.
I also happened to visit that country with the
President of India and this matter did come
up during ministerial meetings. Their
Minister replied that if there were any
proposals, they would certainly take it up. I
think, it is for the Government of India to
take the initiative. We should not wait
because it is only we who are facing the
problem. It is for us to take the initiative.
Even private people, if they are interested in
power industry, the Government of India
should encourage them and give them
subsidies.

Sir, it has also a link with the water system
in the country. I do not think there is any
shortage of water in the country when we
look at non-availability of water. Potable
water is not available in this country because
it is mismanaged. We have seen that the
power sector is privatised. Why do we not
privatise water supply also? We have seen
that most, of the water problem is due to
mismanagement and I would give an example
of our capital, Delhi. It was planned by the
British. When we go to our residences we see
there are two types of water supply. There is
potable water supply which we get in our
houses. There is another type of water which
is untreated which we get into the gardens.
This system is available only in Delhi, I think.
Most of the water is wasted and drained and
sent in the rivers or into the sea. If the scheme
is drawn up for the whole nation, it would be
nice. We have a Water Technology Mission
started by our late Rajiv Gandhi. If this idea is
shown to the States, to the Municipal
Corporations, Panchayats, I think, investment
will not be a problem and it will not be much.
At the moment we are spending so much on
water subsidy. This water goes back into the
ground water. But we use this water for
gardening, for construction. I think, the
Government of India should have a proper
planning for the future. This year being the
Golden Year of India's Independence,
the
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Government should come forward with a
proper perspective to see that water
management in this country is properly done.

Thank you.

Syquerer (A wEaa AR
ST A St ey gt e d wHrw
BRI

M Sarged s (fer ):
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qrex gidl & frge N9 4 96§99, 8
ST &1 981 9 ST S1Y 98 ¥ 999 A%
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o, I8 rfrwrer aft Tl § AT '8 Y 2
Y MY 3fSIUTHS ST A8 § odfh= AT
GTa I8 © b S8l g Jasier @y
B g Bl THIT &, UNERT S qre
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SHRI JAYANT KUMAR
MALHOUTRA (Uttar Pradesh): The two
subjects which we are discussing are
probably the most important problems which
this country is facing. As far as power
situation in India is concerned, basically there
are three problems. The first one is the
inability of the Government to take decisions.
At the moment there is surplus of capacity all
over the world to produce hardware and costs
have come down. In fact, from experience I
can say that the smaller units between one
and five megawatts which used to cost over a
crore and a half per megawatt, can be
installed for 50 lakhs a megawatts. The
generation cost of these units is less than
three rupees, and the
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Government charges between four and five.
One is unable to understand why the
Government is not able to take a decision in
expanding the power capacity, specially when
enough resources arc also available. There are
investors both Indian and overseas, but
somehow the Govcrn-. mem lacks the ability
to take quick decisions.

The second problems, which is a very
.crucial problem, is that of gross misman-
agement of this sector, corruption in this
sector. Transmission and distribution losses
happen because of the above two factors. I
would like to given an example of UP. In fact,
through you, I would like to tell the hon.
Minister that I was looking tor a parellel for
U.P. and now I find that Delhi is a close
second. Uttar Pradesh has an installed capacity
of 6,200 megawatts and generates no more
than 1900 megawatts. And it has very high
transmission and distribution losses. I can say
with some personal experience, because I
involved myself in trying to solve this
problems, in fact, I involved one of the leading
private companies which are very efficiently
managed, I convinced them to come and give
free advice to the Government of Uttar
Pradesh. The Government's representatives,
Secretaries and the Chairman of the Board etc.
told us that they did not have any money to
repair the power generating units. They needed
about Rs. 800 crores. But when we looked at
their balance-sheet, we found that their
receivables were over Rs. 3000 crores. These
are problems that arc not new. Power is in a
sellers market." And when a product is in a
sellers' market, you don't give unlimited credit.
For instance, Sir, in Bombay, if you need one
megawatt or two megawatts of power, they
take in advance the average monthly billing. If
you delay your bill by four days, they
disconnect your power connection. It does not
matter how important that industry is.
Therefore, these problems do not happen
.there. Yet, when we gave this advice to the
Govern-ment of Uttar Pradesh and to their rep-
'esentatives, it did not make any sense to
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them. I am very sorry to say that this
organisation in Maharashtra which is headed
by a former Chairman of the Atomic Energy
Commission, wrote to me saying that they
wanted to opt out because even for giving free
advice, even for receiving that free advice,
they were asked to give them some
consideration. Therefore, they opted out. I
have that letter. He is a very honourable, very
senior, very respected man, Dr. Sethna. Here
we- have two problems. One is of
mismanagement. In India we have excellent
units existing, whether it is in Bombay or
somewhere else. I was reading in one of the
newspapers that the Vizag installation has a
power load factor of 91 per cent.

5 P.M.

Therefore, why don't we use them as
consultants to some of these companies, to
some of the SEBs, where generation is so
poor? I don't believe the ICICI and the IDBI
are the right organisations to advise these
companies. What you need is technically
competent people who have experienced
these problems to come and give advice. I am
aware of an utility in America which manages
about 48,000 MW....

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Mr. Malhoutra, would you
please sit down?

SHRI JAYANT
MALHOUTRA: Why, Sir?

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): I have to announce
something. Hon. Members: I have to inform
you that in the morning, it was decided in the
Business Advisory Committee meeting that at
5 p.m., all the Special Mentions would be
taken up. Therefore, it is for the House to
decide.

SHRIMATI JAYANTHI NATARAIJAN:
Mr. Vice-Chairman, Sir, w have been
requesting....

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Mrs. Jayanthi Natarajan,
please sit down. Let us go one by one. Shri
Pranab Mukherjee had raised his hand
already.

KUMAR



359 Short Duration [RAJYA SABHA] Discussion 360

SHRI PRANAB MUKHERJEE (West
Bengal): Sir, I would like to draw the
attention of the House to a point which, I
think, you will decide, after taking the sense
of the House.

Today being the last working day,
practically, we have to transact Legislative
Business also. The Electricity Regulatory
Commissions Bill is to be taken up, as it was
decided in the meeting of the Business
Advisory Committee. Two-and-a-half hours
have been allotted foi this. A Supplementary
List of Business is also being circulated to the
Members.

For this discussion, we gave two-and-a-
half hours. We have already taken three
hours. The Minister is yet to give his reply to
the discussion. Special Mentions are also
there.

Therefore, my most respectful submission to
you, and through you, to my colleagues, would
be this. There is a i commonality between this
discussion and the Electricity Regulatory
Commissions Bill which we are going to
discuss. Some of the Members who still are to
make their contribution to this discussion could
participate in the discussion on the Bill and
make their contribution. I would suggest that
we could conclude this discussion under rule
176, which is presently going on, and let the
Minister give his reply. Thereafter, we can take
up the Special Mentions. After that, we can
take up the Legislative Business. If you agree
and if my other colleagues agree, we can do it
that way.

SHRI JAYANT KUMAR
MALHOUTRA : Sir, I will conclude my
speech within two-three minutes.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): One minute, Malhoutraji.
Shrimati Jayanthi Natarajan, please.

SHRIMATI JAYANTHI NATARAJAN
(Tamilnadu): Mr. Vice-Chairman, Sir, for the
last two-three days, all the lady Members,
cutting across party lines, have been trying to
raise the issue relating to a very serious
discrimination in the

retirement age of airhostesses. It is a very
serious Constitutional issue relating to
women. There are two-three other issues also,
important issues, relating to women, which
we have been wanting to take up. Due to lack
of time, we were unable to take it up.

Sir, for the last two-three days, we have
been requesting, all of us have been
requesting, the hon. Chairman. We have been
approaching the hon. Chairman. This issue
was to be taken up yesterday. But then,
because something else came up yesterday,
the hon. Chairman said that we could raise it
today as the first item. Unfortunately,
however, this decision was taken, which we
were unhappy with. It was decided that the
Special Mentions would be taken up at 5
p-m., because of the Finance Minister's reply.
Despite our objections, it was decided that
way. Therefore, we gave in. At that time, I
made a specific request to the hon. Chairman
that our issue relating to the retirement age of
airhostesses should be taken up. All of us
came here just to draw the attention of the
House to this. It should be taken up now. I
specifically said that this discussion should be
kept pending. I said that at that time, Mem-
bers should not get up and say that the
Special Mentions could be taken up later.

Mr. Vice-Chairman, Sir, I would say, with
great respect, this would be a very unfair
treatment to us. Therefore, Sir, I am sure, my
colleagues would agree with' me that this
important issue relating to the retirement age of
airhostesses should be taken up now because
all of us have been waiting for the last three
days. There are other important issues also.
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SHRIMATI JAYANTHI NATARA-JAN:
Sir, please let me speak.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Madam, just a minute.
You have already made your point.

SHRIMATI JAYANTHI NATARA-JAN:
Sir, I am trying to say, if you do not mind, it
is not zid. Prof. Vijay Kumar Malhotra is
talking of zid. Nobody is standing on that. If
we had stood on zid, we would have insisted
on it in the morning.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): I know I was there.

SHRIMATI JAYANTHI NATARA-JAN:
Please let me say something.

Yesterday itself I was supposed to leave
the city. It is only because of this that I have
stayed back. My flight is at 6-30 p.m. So, we
should be allowed to take it up.

SHRI PRANAB MUKHERIJEE: It has to
be taken up now.

THE MINISTER OF POWER CSHRI R.
KUMARAMANGALAM): Mr. Vice-
Chairman, Sir, if I may be permitted to speak,
I do believe that the lady members have been
pressing for this
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issue for quite some time. I think they should
be given the first opportunity. Let them make
the Special Mention. We will take the
suggestion of Pranabda. The moment they
finish the Special Mention, we will close the
discussion on this. I will give my reply. We
can take up the Electricity Bill.

SHRI JAYANT KUMAR
MALHOUTRA: Sir, may I be allowed to
speak?

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Yes, you will be allowed
to speak.

SHRI DIPANKAR MUKHERJEE (West
Bengal): Sir, will you allow me to speak?

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): You will also be allowed
to speak.

SHRI DIPANKAR MUKHERIEE: It is
not a question of allowing me to speak.

I am a little pained to see this about the bill
which we are going to discuss, the Bill on the
Electricity Regulatory Commission. A lot of
blaring publicity was being given to it as a
reformative Bill for the electricity sector. Can
you take it so lightly and say that we will
combine it with this? ...(Interruptions).. This
is a serious thing.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): That is a separate thing.

SHRI DIPANKAR MUKHERIJEE: It
should be taken seriously.
...(Interruptions)..

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Just a minute. We have
not yet concluded the Short Duration
Discussion. Other Members are there still to
speak. In the Committee meeting we have
decided that Special Mentions would be
taken at five o'clock. Earlier the Finance
Minister was to give his reply. So, there was
urgency for that. So, this was kept at five
o'clock.

Now, let us take up Special Mentions.
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SHRI JAYANT
MALHOUTRA: Let me finish this.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): There are other persons
also who will speak on this. You wait for
some time.

SHRI MD. SALIM: She has to catch a
plane.

KUMAR

SHRIMATI JAYANTHI
NATARAJAN: How long will he take?
SHRI JAYANT KUMAR

MALHOUTRA: Give me three minutes.

SHRI MD. SALIM: So, after he finishes
we' can lane up special Mentions.

SHRIMATI JAYANTHI
NATARAJAN: He is taking only three
minutes. I don't mind waiting.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): That is all.

SHRI JAYANT KUMAR
MALHOUTRA: There is a utility in the
United States, which generates 48,000 MW of
power, and the average age of the plant is
over 30 hours. By better maintenance, by
good maintenance and by innovative
replacement of parts, they are able to generate
over 90 per cent of the load capacity. Our
plants are old, but they are not that old. It is
only the lack of maintenance which has led to
the situation that we are facing in this country.
These consultants are available in Bombay. I
think using them will be in the interest of the
country. I think the hon. Minister and the
Government will lack moral authority unless
they are able to improve the situation in
Delhi. I agree it is a State subject. But unless
they are able to show that they are able to
manage better in Delhi, I think the States are
not going to listen to them.

Because of shortage of time I would just
like to say something on this issue of drastic
steps. Indonesia is a sick man of South-East
Asiu. We know that. They have had problems
of corruption. They have had all kinds of
problems. I know that about ten years ago
their customs
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leakage was such that they were not getting
much revenue on account of customs duty.
So, they asked their customs officers to stay
at home. They got a whole new team of
people from abroad, put them at various ports
and their collections went up seven times. If
Indonesia can take such steps, why can't we
just say that we are going to try this and that
to correct the whole thing. Unless we are able
to do quickly, we are not going anywhere.
The new plants will take about three to four
years. Therefore, improvemen' in the
management and reduction of thefts and
improvement in the distribution can be done
more quickly.

Sir, I wanted to speak on the subject of
water, but in view of the paucity of time, |
won't say anything more.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): Now, we go over to-
Special  Mentions.  Shrimati  Jayanthi
Natarajan.

SPECIAL MENTIONS

Discrimination against Air Hostesses

SHRIMATI JAYANTHI
NATARAJAN (Tamil Nadu): Sir, I would
like to thank you and the House for allowing
me to take up this important issue. It is a very
serious issue. Air Hostesses, who are working
for Air India, are subjected to the most severe
discrimination, which no right-thinking
citizen in any civilised society will allow to
take place. For some time, there was a rule
that the Air Hostesses, who reach the age of
40 years were immediately retired for some
archaic notion, which I do not think would be
even appropriate to mention in the House. For
example, it was felt their usefulness was at an
end when they reached the age of 40 years.
There is a long history. This was challenged
in the court and was agitated at several fora.
Several Members of Parliament approached
various Prime Ministers. Finally it was agreed
that the letter and spirit of the
Constitution,



